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Centra! Administrative Tribunal
Pr i nc i "^a I Bench New De ! h i

OA No. 2428/99

MA No. 1178/99

New Delhi , this the 28th day of Oct.,99

Hon'ble Shri KuIdip Singh, Member (J)

BaI Gobind Gupta
s/o Sh. Bhagwan Das Gupta,
R/o C-1-230, Yamuna Vihar, Delhi. . ..Appl icant

(By .Ads'ocater Shri M.K .Gaur)

Versus

Union of India through:

s

1  . . Genera! Manager,

^  Northern Rai I way ,
Baroda House, New Delhi .

2. Divisional Rai lway Manager,
Bikaner Division, Northern Rai Iway,
Bikaner (Rajasthan)

3 , D i V i s i ona I .Accounts Of f i c-er .

Northern Rai lway,

Bikaner CRsJssthan) . . . .Respondents

(By .Advocate: Shri R.L.Dhawan)

ORDER (OR.AL)

Learned counsel for the appI icant prays

for and is al lowed to wi thdraw the ent ire case

with l iberty to fi le afresh before the appropriate

Bench

The 0..A. is, therefore, dismissed as

wi thdrawn.
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(  Ku!d i p S ! HQh }
Member (J)
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